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FIFT'EENT‘I-I KERALA LEGISLATIVE ASSEMBLY
First Session |
BULLETIN=—PART I
(Brief Record of Proceedings)
Thursday, June 3, 2021
No.7 |
The Assembly met at 3.00 a.m. with Mr. Speaker in the Chair.
Adjournment Motion:

After hearing the Minister for Géneral Education and Labour, the Speaker
withheld consent to the moving of an adjournment motion given notice of by Shri Roji
M. John and four other Members regarding the serious situation reported to have
arisen conseguent to the difficuities faced by socially and economically backward
students due to the existing digital divide in the State and lack of gadgets for
education as the Government has decided to conduct school educatien in online
mode,

Culling Attention :

1. Shri P. S. Supal called the attention of the Minister for General
Education and Labour to the necessity to resolve various issues
related to plantation labourers, The Minister made a statement
thereto,

2. Shri K. P. A. Majeed called the attention of the Minister for
Agriculture to the necessity to take steps to provide adequate
compensation to the farmers whose crops were destroyed due to the
Monsoon Rainfall in the State. The Minister made a statement
thereto.
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The Matters under Rule 304:
The matters raised in the House by the Members under Rule 304 are listed below:
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The Ministers concerned made statemeuts on the respective subjects.




Legislative Business :-

Introduction and Motion for Consideration of the Kerala Epidemic Diseases
Bill, 2021

(In accordance with the recommendation contained in the first report
of the Business Advisory Committee, which was adopted by the House, -
Smt. Veena George, Minister for Health, Woman and Child Welfare moved a
motion so as to take into consideration and pass the Kerala Epidemic Diseases Bill,
2021 on the date of introduction itself without refering it to the Subject Committee
suspending Rule 76 (1}, 72 and 237. The House adopted the motion) ,

Smt. Veena Geocrge, Minister for Health, Woman and Child Welfare introduced
the Kerala Epidemic Diseases Bill, 2021 and laid the statement under Rule 75 (1).
Then the Minister moved that the Bill may be taken into consideration,

Shri K. Babu (Thripoonithura) and Shri Mathew Kuzhalnadan raised
objections on the introduction of the bill and spoke. The Speaker ruled out the
objections. Then Shri Kurukkoli Moideen moved the Ordinance disapproval
motion and spoke. Shri N, A. Nellikkunnu as authorised by Shri A. K. M. Ashraf
seconded the motion and spoke. Shri P. C. Vishnunadh moved an amendment to
circulate the Bill for eliciting public opinion and Shri A. N. Shamseer moved another
amendment for refering the Bill to a Select committee and spoke. Shri Mohammed
Mubhassin seconded the motion for circulating the Bill for eliciting public opinion
and Prof, Abid Hussain Thangal seconded the motion to refer the Bill to a Select

committee and spoke,

- After the reply by Minister for Health, Woman and Child Welfare, the
ordinance disapproval motion and the amendment moved by Shri P. C. Vishnunadh
was declared lost and the amendment mt;ved by Shri A. N. Shamseer was
withdr.awn by the leave of the House. The Bill was then taken up for clause by,
clause consideration and was passed with the following amendments.
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. The House adjourned at 3.37 p.m. to meet again at 9.00 am. on Friday,
June 4, 2021. ’

S. V. UNNIKRISHNAN NAIR,
Secretary.



